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(b) The main reasons for transfer is to 
give relief to Delhi Gate. Exchange a~ well 
as to the applicants on waiting list in Delhi 
Gate Exchange. 

(c) The expenditure involved in laying 
the cables for transfer of 2930 telephones 
and augmentation of underground cable in 
the transferred area is about Rs. Ninety 
Lakhs (Rs. 90-lakhs). 

(d) 1891 lines were transferred on 
21. 06. 85 to Kidwai Bhavan '331' exchange 
and about 1039 lines ~iIl be transferred by 
the end of this month. 

(e) It will give relief to overloaded 
exchange of Delhi Gate '26' and '27' to the 
extent of 2930 lines. 

Production and Demand of Oil in 
Se\'enth Fhe Year Plan 

1134. DR. T. KALPANA DEYI: Will 
the Minister of PETROLEUM be pleased to 
state: 

(a) the total demand of oil at the end of 
last year of Sixth Plan period \1984-85) and 
the total output during the period vis a vis 
tbe demand; 

(b) the total estimated oil production 
during the Seventh Five Year Plan and the 
demand during the period; 

(C) the total oil imported during the 
Sixth Five Year Plan and foreign exchange 
involved; and 

(d) whether India will become self-slAffici-
ent as far as oil IS concerned, by the end of 
the Seventh Five Year Plan? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM (SHRI 
NAWAL KISHORE SHARMA): (a) 
The demand and production of crude 
oil during the terminal yea' of sixth five year 
plan viz 1984-85 is 35.56 :vlT and 23.99 MT 
respectively. 

(b) The total production of crude oil 
(rom indigenous sources during. Seventh 
plan period is expected to be around 171 MT 
as against the demand of 239 MT of petro-
leum products. 

(c) During the Sixth five year plan the 
gross imports of crude oil were of the order 
of 78.11 MT valued at Rs. 18095 crores 
approximately. 

(d) Not likely. 

Black Marketing of Cement in Delhi 
and Other Places 

1135. SHRI SANAT KUMAR MANDAL; 
Will the Minister of INDUSTRY AND 
COMPANY AFFAIRS be pleased to state: 

(a) whether there is at present an acute 
shortage of cement in the market particularly 
in Delhi, Calcutta and other places and if so, 
the reasons therefor; 

(b) whether "the free sale cement is at 
present being sold in the capital at a pre-
mium of Rs. 15 to Rs. 20 per bag and the 
dealers/stockists do not issue receipts for the 
amount thus charged in excess, and 

(c) if so, the steps being taken to make 
adequate quantity of cement available in the 
large consuming centres and to check such 
black- marketing by these stockists/dealers 
in the Capita I ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY AND COM-
PANY AFFAIRS AND IN THE MINISTRY 
OF HOME AFFAIRS (SHRI ARIF 
MOHAMMAD KHAN): (a) The produ-
ction of cement has increased from 
27 million tonnes in 1983-1984 to 
30.17 million tonnes in 1984-85, thereby 
improving the availability of cement in the 
country. However, there bas been recently 
increase in the demand for cement in the 
open market due to increase in the tempo 
of construction activity particularly in the 
important urban centres of northern region 
in the country and aiso the anxiety of the 
people to complete the works before the on-
set of the Monsoon. There was difficulty in 
obtaining wagons for transport of cement to 
some of the urban centres induding the 
Capital. The position regarding availability 
of cement is reported to have improved since 
then. 

(b) and (c). There is no statutory control 
on the price of non-levy cement. 




